
IN THE CENTRAL ADMINISTRATIVE TRIAUNAL 
AHMEDABAD BENCH 

	

O,A.No. 
50 	of 1992 

DATE OF DECISION 25.02.1992 

9rav n}mhr Oh rnj 	 Petitioner 

r • 	9. / • 99 ab 
	

Advocate for the Petitioner(s) 

Versus 

Jnion of Ic1a 9 Ors. 	 Respondent 

_Advocate for the Respondent(s) 

CORAM: 

The Hon'ble Mr. •• PrjolIar 	 .. 	.. 	1ebcr () 

The Hon'ble MrJ .6. i3h:ct 	 .. 	.. 	iirrbr (j) 

I. Whether Reporters of local papers may be allowed to see the Judgement ? L- 

To be referred to the Reporter or not ? , x' 

Whether their Lordships wish to see the fair copy of the Judgement ?'> 

Whether it needs to be circulated to other Benches of the Tribunal ? / 



2 -- 

Pravinchandra Ghiranj hal 
17, Has cinapur 5ociety, 
P.o • L .igiaynagar, 
Jagatur, hr. F ly. Stition, 
Chandkheda Road, 

hniedabad-392 470. 

Vers us 

1. Union of India, 
Through 
Gen(eral Nanager,  
Cburchgate, F3orrhay. 

2 • Divisional Failway ManagerE), 
Western Railway, 
Najkot. 

3. Permanent ;;ar Inpector(C), 
Wes t:ern Railway, 
Na j hot. 

Applicant 

FesJ3n'ents 

O.A.  No. 50 of 1992 

0 N A L - 0 F. D 	R 

Date : 25.02.1992 

Per : Hon'bl 	N.C. Bhatc 	.. Nember (J) 

Learned advocate hr. 1T.J. Fhah for the 

0 
	

apliOant submits that the aolicant though made 

reoresentations c3t. 22nd February, 1989 - Annexure A-3 

and et. 9th June, 1991 Annexure A-4 to the rconc?ents, 

the resoondenes have not disposed of the representations 

of the aoplicant He, therefore, submitted that the 

respondents be directed to disoose of the representations 

of the aeplicant according to law within three months. 

Hence, we pass the following order. 

The resjoncFents to disoose of the representations 

.....3.. 
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of the applicant dated 22nd February, 1989 

vide Annexure A-3 and another representation 

dated 8th June, 1991 vide Annexure A-4 within 

three months from the receipt of a copy of 

t our judgment. 	Lthe abundant caution, the 
applicant may send copy of the representations 

also within 15 days to the respondents to 

enable the respondents to decide the= 

reoresentation. Application is accordingly 

disposed of at the admission stage. 

P. C Bhatt ) 	 ( N Y Prjo 
Member(J) 	 Member (A) 
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